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Unlock exclusive internship opportunities to top 10- R Cod
20 performing individuals with top law firms, think Q e
tanks, academicians and leading practitioners.

Careers in Focus

Career-focused workshops featuring experts
discussing professional pathways in insolvency law.

Intended Audience

The certificate target group of participants for this

course includes law students, academicians, young

practitioners and law professionals.

For Further Queries: cibs.certcourse2o25@nlujodhpur.ac.in
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